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Collateral Security for grant of bank loan

1562. SHRIMATI PRATIBHA
SINGH: Will the Minister of FINANCE
be pleased to state:

(a) whether it is a fact that Gov
ernment have issued instructions to
the State Bank of India and other
nationalised banks not to insist on
Collateral Security for grant of loans
for setting up of small scale industries
except in cases where out-of-the-way
facilities are granted;

(b) ifso, what arethe details in

, this regard;

(c) whether his Ministry or the Re
serve Bank of india has set up any
complaint cell for registering cases of
refusal of bonaflde loan faoilkies in
cluding insisting of Collateral Security
by the nationalised banks; and



